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File No. L-16.021l5/2Ot7 GP t

elIGI E{(F'R / Government of India

*dft-{rr 3rt{ srtfrq it€ illrilq / Ministry of Petroleum arld Natural cas
enc'fi area, d ftd / Shastri Bhawar, New Delhi

Ll-
Dated: ?8'August. 2020

To,
The Registrar General,
Ali High Courts (as per list)

Sub: Filling the post of Member (Legal) in Petroleum and Natural Oas Regulatory
Board (PNGRB).

Madam/Sir,

I am directed to say tiat one post of Member (kga-L) has lell vacart on
2O.O3.2O2O ir1 PNGRB and it has been decided to frll the vaczurcy by inviting
appljcations Ior the post through open advertisement in leading newspapers.
Accordingly, advertisement has been published on 22.O8.2O2O in \eading
newspapers including Emploj,ment News. Copy of advertisement along vr'ith detajls
of tlle vacancy is enclosed at Annexure.

r,. In this regard, it is requested that ttle vacarcy may kindly be given wide
publicity tlrough tlre website arld Notice Boards of tlle High Court.

En.l: as ahove.

RA

No. Estt.A(ii)/04/2017l 3 &99

4. Computer Cell,
High Court.

Yours faithfully,

Y9-8",c\vu
(Ranjit Kumar)

Secdon OIIicer iGP-It)
Tel:2338-5239

Copy forwarded to fotLowing for informatjon and necessary action:'

1. Hon'ble sitting Judges of RHC, Jodhpur through their PS'
2. Registrar (Admn.), RHCB, laipur wlth the request to circu ate it

amlnqst all the Hon'ble ludqes sltting at RHCB, Jaipur through
thsrr p. S.

3. Court officer, RHC, Jodhpur/RHCB, laipur with the direction to affix
it on the notice board.

ASTHA HIG o RT JODHPUR

Date : t8109/2020

RHC, lodhpur to up oad it on website of Rajasthan
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MI ISTRY OF PETROLEUM & NATURAL GAS

GOVERNMENT OF II{DIA
SHASHTRI BTIAWAN, NEW DELHI . I lOOOl

APPLICATIONS FOR SELECTION. OF MEMR]]R 1LECAL), PETROLEUM AND NATURAL

Committee for selection to one post of Member
Nominations/Applications are hereby invited for consideration of the Search

Regulatory Board. The post will tall v

3. Bio data of those who fulfil the qualilications and not more than 62
age as on 01.08.202Q, be sent in the format Biven bel

datc or ui tt CRs dossicr
(or attested photocopies of ACRS) or incomplet. or nol in the
prescribed proforma:x-e liable to be reiected. OIflcers rvho !- post r.ill nol

(Legal), Petroleum and Natural Gas

yea-rs of

2. The term of office, the salades and allowances payable to arld rhe other tcrms
and conditions of seryice of Member, Petroleum and Natura.l Gas Regulatory Board is
governed by the PNGRB Act, 2006 a]rld the rules notitied thereunder. The Acr and rhc
Rules notified thereunder are also available on the website al
http:/ /www.petroleum-nic.in.

Na'rne of the Applicant
Father s Name

Date of Birth
Age as on 0l.08.2020

_T

Address for Communication
Telephone No. : Landline {with STD code) & Mobile

tVLetier application is sent through Propcr Chanrd (Y(:s/No)

Present Occupation/Profession/Service
Educational Qualifications

4. Last date for receiving applications: 30 davs from datc of advertisement in th.
leading newspapers (Applications received alter this date will not be crnsideredl

5. The applications in the prescribed proforma may be foru'arded along \r.ith
follo\ving documents:

Special Achievements/Field of Specialization.
vigilance status lvs/IC/PC].
A statement showing major/minor penalties imposed .lur'.ng tl.e last tcn I cars.
CR dossiers containing CRs for the last ten years. In case of phct.coFies of CR
dossiers, every page should be duly attested by ai1 office. not below the rank of
Under Secretarl ro the Covr. o[ India.

Application received altei the closing

be allowed to withdraw their candidature subsequently. Advance copies of application
received aJter the last date or otherwise found incomplete are liable tc l:c re.je.ited.

7. While forwarding the applications, it may be vedfied & a certificate may be
furnished to the e.ffect that the particulars furnishcd by the officer are correct. It may

GAS REGUI4IQEI_EQABD-,](4du. !2],

i. lNamc of the Posr applied for/ Adverrrsement I\o.

x.
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1.

ii.
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iv.



.Ioint Secretar-Y {GP),
Ministry of Petroleum & Natural Gas'

shastri Bha\i-an,
Neri, Delhi- 1 rO001.

also be col-Iilrrned that in the event of selection for appointment' the offrcer concerfled

will bc rFlieved o[ his dudes

8. The Search Committee reserves the right to consider persons other than

those ,rominated or who have applied'

9. Address for sending applicalions:


